NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 18.09.2020

THROUGH VIDEO CONFERENCING

CAUSE LIST

PRESENT: 1. Hon’ble Member (J), Shri Rajeswara Rao Vittanala

2. Hon’ble Member (T), Shri Ashutosh Chandra
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ORDER

Heard Shri Neeha Nagpal, Learned Counsel for the Applicant in LA,
Shri Aditya Venu, Learned Counsel for the Respondent in I.A and
Shri Samarth Sreedhar, Learned Counsel for the Corporate Debtor
and Ms. Ramanatha Bhuvaneshwari, RP through Video Conference.
The Learned Counsel for the Applicant submits that the appeal filed
against the main C.P is pending and is listed on 30.09.2020. Post the
case on 16.10.2020. The Applicant is at liberty to make a mention if
any order is }assed by the Hon’ble NCLAT.

@M m*vm
MEMBER (T) | . MEMBER (J)

Vierlfloadd
vedyiod

o

Officer

P
WwOulk



